GRANT OF FINANCIAL SUPPORT EXTENDED TO CONSTRUCTION WORKERS

Panaji, June 4, 2020.
Office of the Commissioner, Labour and Employment has informed based on the decision
to grant financial support of Rs.6000/- to the registered construction workers it has been
sent to the bank account of beneficiaries through DBT.
The registration of the beneficiaries under BOCWB was done based on the self declaration
given by the intended beneficiary.

The directions issued by the Central Government to all the State and UT Government U/S
60 of the Building and other Construction Workers Act 1996 to provide relief immediately
to the construction workers from the Board of construction Funds.

9393 beneficiaries were proposed to transfer Rs.6000/- involving an amount of
Rs.5,63,58,000/- out of the transactions of 2105 beneficiaries has returned back to bank
due to incomplete account details.

Actual amount of Rs.4,37,28,000/- has been credited in the account of 7288 beneficiaries.
No beneficiary has received more than Rs.6000/- .
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